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of the isolopes produced in Apsara are
heing used for investigations in soil
seiences and agriculture which  will
vield information resulting in increas-
cd agricultural production. Some iso-
topes, like radio-cobalt, can also be
used 1o produce genetic changes in
plants and crops, resulting in im-
proved varieties, which could result
in increased agricultural production,

(b) and (c). Do not arise.
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Water Supply to Pench Valley Coal-
fields

“521, Shri T. B. YVittal Rao: Will
the Minister of Labour and Employ-
meni be pleased to state:

(a) whether a master plan for the
supply of proteclted water in  the
Pench Valley Cealfields has been pre-
pared;

(by if so, what is the cost of the
scheme;

te) whether Government have ex
amined the same; and

(d) if so, the nature of decision
taken?

The Deputy Minister of Labour
(Shri Abid Ali): (a) yes

(b) Rs. 33.09,600.
(c) yes.

(d) The Government of Madhya
Pradesh who were requesied to In-
clude the scheme under the Water
Supply and Sanitation Scheme of the
Central Government expressed ther
inability to do so during the Secona
Plan period as they had several other
schemes requiring higher priority.
They have again been requested to
give priority to coal mining areas in
their water supply schemes for the
Third Plan.

Movable and Immovable Properties
in Pakistan

«522. Shri Ram Krishan Gupta:
Will the Prime Minister be pleased
o refer to reply given to Unstarred
Question No. 1014 on the Tth Decemn-
ber, 1959 and state:

{a) whether the negotialions re-
garding the movable and immovable
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properties in Pakistan have been con-
cluded; and

(b) if so, the results thereof?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) and (b). The negotiations are
going on. The Indian Deputy High
Commissioner, Dacca, had taken up
with the Board of Revenue, Govern-
ment of East Pakistan, the question
of expeditious preparation of rent
rolls and compensation assessment
rolls indicating the amounts payable
by the Government of East Pakistan
to individual landlords on account of
acquisition of property, so that the
absentee Indian landlords might be
able to adjust arrears of taxes against
dues payable by Government. Pend-
ing completion of these rolls, the
Government of East Pakistan have
been requested to put off the auction
sales.

Fertilizer Factory at Kothagudium

( Shri T. B. Vittal Rao:
*523. { Shri Madhusudan Rao:
|_ Shri Rami Reddy:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Starred Question
No. 891 on the 15th December, 1959
and state:

(a) the amount of foreign ex-
change released for the  establish-
ment of a Fertilizer Factory at
Kothagudium, Andhra Pradesh; and

(b) what further assistance has
been sought for by the State Gov-
ernment in this respect?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) and (b). The State Government
were assured that foreign exchange
will be suitably arranged and such
assistance as may be required will be
ecxtended by the Centre. No speci-
fic request has so far been received
for release of foreign exchange. Sin-
dri Fertilizers and Chemicals Ltd.
have been engaged by Andhra Gov-
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ernment as Technical Consultants for
the planning and execution of the
project.

Guwar Gum

566. Shri Amjad Ali: Will the
Minister of C ce and Industry
be pleased to state:

(a) whether it is a fact that per-
mission for the export of Guwar
Gum having protein contents not ex-
ceeding 8 per cent has been  given;
and

(b) the reasons for permitting such
export?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) Yes, Sir.

(b) It is not considered suitable as
cattle feed and cannot be utilised in
the country. Exports earn foreign
exchange.

Industrial Training Institutes in
Jammu and Kashmir

567. Shri D. C. Sharma: Will the
Minister of Labour and Employment
be pleased to state:

(a) the number of Industrial Train-
ing Institutes working in Jammu and
Kashmir State; and

(b) whether Government propose
to integrate all those Institute at one
place so as to manage them efficiently?

The Deputy Minister of
(Shri Abid Ali): (a) Two.

Labour

(b) No.

Production of Silk in Jammu and
Kashmir

568. Shri D. C. Sharma: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the quantity of silk produced
in Jammu and Kashmir State during
1969; amd





